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ATTENDANCE-C&HI\)’[-OéQDER SHEET %F THF HEA 1NG HELD ON 13.12.2017 AT 10.30 AM
r. sanjay ula, learne

Hear umar nterim Resolution Professional
TRANSFER BRSHFWIRHNWAr. Arushi Singhal, Professional Representative. The IRP
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first meeting of CoC. Matter is| posted to 10.01.2018.

NAME OF THE COMPANY Sajay Strips Pvt Ltd

NAME OF THE PETITIONER(S) Raj Steels

NAME OF THE RESPONDENT(S) Sanjay Strips Pvt Ltd

UNDER SECTION R Sec 9 of IBC ' ]
LT

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature
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Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

ORDER

Heard W Sanjay Kumar Ruia, learned Interim Resolution Professional
along with Mr. Arushi Singhal, Professional Representative. The IRP
requested to post the matter in the first week of January 2018, after the

first meeting of CoC. Matter is posted to 10.01.2018.

MEMBER (Tech) MEMBER (Judl)
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